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(c) if so, the details thereof?

THE IMINISTER OF HUMAN RE­
SOURCE DEVELOPMENT (SHRIARJUN 
SINGH): (a) to (c). The Indira Gandhi Na­
tional Open UraversHy (IGNOU) was estab­
lished in September, 1985 by an Act of 
Parliament for the intioduciion and promo­
tion of the Open University and Distance 
Education systems in the educational pat­
tern of the country and for the coordination 
and determination of standards in such 
systems. The University has established an 
extensive deliveiy system through its Re­
gional and Study Centres situated in differ­
ent p»ts of the country. Study Centres of 
KaNOU have been provided with accommo­
dation by existing eduational institutions. 
They generally function in the evenings and 
on holidays.

The Study Centre at Kavaraltl in La­
kshadweep was estabTished inOctober, 1989 
and is located in the Jawaharlal Nehm Col­
lege. ItcaterstoaboutlOOstudentswhoare 
enrolled in IGNOU’s Bachelor Degree Pro­
gramme and the Certificate Course in Food 
and Nutrition. AccordingtolGNOU the Study 
Centre at Kavaratti b functioning satisfacto­
rily.

Deforestatton in Assam

1887SHRIDWARAKANATH DAS:W9I 
the Minister of ENVIRONMENT AND 
FORESTS be pleased to state:

(a) whether the Government are aware 
that deforestation is going on unabated in 
Karimgatq and Halakandi districts of As­
sam; and

(b) the steps being taken to check this 
deforestation and arrange for speedy affor- 
estatnn in that area?

THE MINISTER OF STATE OF THE 
MINISTRY OF ENVRONMENT AND FOR­

ESTS (SHRI KAMAL NATH): (a). The State 
Government reports that no deforestatton 
has taken place in the resereed forests of 
Karimgary and HaHakandi districts in As­
sam, accept for some sporadic Incklenls of 
encroachments;

(b) Appropriate action has been taken 
to stop encroachments and felling of trees in 
the reserved forest area Moreover, mas­
sive afforestatkm under20-point programme 
has been taken up in the degraded forests.

Clearing of Baggages at Airpoits

1888. SHRI N. DEIWiS: WIN the Minis- 
terof CIVIL AVIATION AND TOURISM be 
pleased to state:

(a) whether the procedures for clearing 
baggages at the airports have been revised;

(b) if so, the reasons therefor;

(c) whether private contractors have 
been appointed fosupply manpowerfodear 
the baggage of passengers at the airports; 
and

(d) if so, the details thereof?

THE MINISTER OF CIVIL AVIATION 
ANDTOURISM(SHRIMADHAVRAOSCIN- 
DIA): (a) and (b). Yes, Sir. The Customs 
under Department of Revenue fiave made 
certain procedural changesfor speedy clear­
ance of baggages to ensure better passen­
ger fadUtatnn.

(c) No. Sir.

(d) Does not arise.

RaH Link between Gadag-Harihar 
(Karnataka)

1889. SHRIMATi BASAVARAJES- 
WARI: WIN the Minister of RAILWAYS be 
pleased to stale:


